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(Fromthe final judgnent and order dated 3.1.2002 of the High Court
of Allahabad, in Cl. Msc. Application No.4 of 2002 )
Shal i ni Dwi vedi Petitioner (s)
VERSUS
State of Uttar Pradesh & Anr. Respondent (s)
Wth Cl.MP. 5018/ 2002
(C/Delay in filing SLP and stay and office report)

Date : 22/05/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTICE S.N. VARI AVA
( VACATI ON BENCH)

For Petitioner (s)
Ms. K. Sarada Devi, Adv.(SCLSC)

For Respondent (s)

UPON hearing counsel the Court made the follow ng
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(Pawan Kunar) (Prem Prakash)
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